ntral Administrative Tribunal, Prlncipa gen L
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1\.,‘_~~

- e S
e A MA-731/99, with DA 90B/99, OA-179/89  MA-744/99 %,
= ﬁf"OA— MA-745/99, OA-787/99, OA-BG1/99, OA-811/93 MA- 778/ 8
OA—830/99 MA-790/89, OA-B862/99 MA-B15/99, OA-B77/9% MA- 837/9§
QA-B94/G9, MA-850/99, DA-898/99 CP 224/99 MA=851/99, OA- 908 /8%

’ MA-860/39, OA 953/99 MA-893/99, OA-955/99, OA=998/99 MA=-507/85;

;,OA 1017/99, 0A-1020/99 MA-916/99  O0A-1031/99, .0A=103:
¥ MA-926/99, OA-12646/99 MA- 1101/99. : DAS TR MAS 795
- DA-1318/99, OA-1415/99. : 5

DA _1754/99

Hon ble Shri S.R. Adige, Vice Chalfmah (A) . =:

2=
_,?"
Delhi this ,5*'day of Septembe

Hon ble Shri Kuldip Singh, Membgﬁ (3)

smt. Vijay Kumari w/o Sh. M, K. 5§
r/o WZ-1326,Nangal Raya, Near
D Rlock, New Delhi. :

TR TN R

r/o 2/144, Geeta Colony. J;
Delhi. ’

Mr. Anil Kumar s/o ‘Ram Pal Sihq*‘
r/o H-6, Radheypuri, Krishna. Nagd
Delhi. N S

Ms Usha d/c late Shri ML Mandai.
r/co 1168, Gulabi Bagh, Delh1,.. g

Ms Sonia Dawar d/o Sh. V.K. DaUar. ¥
r/o No. 4, Malka Ganj, e s
Delhi. R

Ms Kusum tata d/o Balbir Singh{'.
r/o C-41, Karampura, New Delhil,

Ms Neeraj Malik w/o Shri R.P. Malik,
r/fo WZ 659, Sadh Nagar, S
Palam Colony, NewDelhi. 7

8. Ms Mamta Vashishat d/o Shri T.R.

Vashishat,

r/o 24-A,
Nazafgarh,

Laxmi Garden,
New Delhi.

9. . Shri Raj Singh s/o Shri Gian Chahd, = . .
r/o 45, Chirag Delhi, o : Lo
New Delhi - 17. '

i 10, Shri Rakesh Sharma s/o Shri J L. Sharma.- S
r/o 444 Chirag Delhi, ‘
New Delhi - 17..

Ms Mukesh Dahya w/o Sh. Lokender Singh.
' r/o D-5, Satyawati Nagar,
: v ~ Delhi.

; 11,

...prpligants“

Versus

”,Govt of N.C.T. of Delhi through

0ld Seoretaria
pelhi,




2

Ms Neetu Chaudhary d/o Sh. Dharamvir Singh,
R/o 4/2724, St. No.5, Bihari Colony,
Shahdara, Delhi-37,

L qus. Aéf%fﬁSaini w/o. §h'§§soinesh Saini, L
o fAR/0 . AZ39/45Kabul Lines

‘-,N¥sz@»f«TDelh13Caﬁtt,

.féﬁajesh Kumar Sharma s/o Sh. R.K. Sharma,
: ;r" R/0 A-1/227A Keshavpuram,
Lor2fQelhin35,-0 . 3

u*§héb1p ul-Hassan s/o Mr, M. S.Hassan,
R/o Ghafoor Nagar, - =& -
wiillamiasiNagar, Delhi~25; .

S ew I

2t MOhd S Atri Khan /o Mr. Akbar Ali Khan,
~ryrszcR/0 D-148 Abul Fazal ‘Enclave, ’
3 ¥#3Jamia Nagar, Delhi-25,.:

.MSL_Vandana Gupta w[s Sh. Dinesh Kumar,
:R/0" A/56B Phase-I1 Ashok Vihar,
-Delhi=52: 5

Ms. Mridula Gupta d/o Shri D.V.Gupta,
«.-.R/0 14-D/E Chajjupur-Colony,
-£Baburpur -Shahdara, - ..

e Dqlhi ;32‘_ c o
Ms'- Anju.Bajaj d/o Shri C.B. Bajaj,
- =R/o D=IT A/15A Janak Puri,

:New Dlehi-ss.

T, R
e lNE

Sanjay Kumar s/o Gajraj Singh,
~.R/0 255 Pitampura Village,
‘Delhi-34. '

Ty

bﬁs. Sunita Sharma d/o‘Shri B.K.Sharma,

:R/o'lsl/Z“Thomson Road Railway Colony,
. New pelhi;»

. i;;‘~;._n§. Deépa‘Aggarwal w/0 Sh. Rajesh Aggarwél,
w7 g3- R/o 1076, Maruti Vihar,
co Y Chaka;pur, Gurgaon,

T Ms., Mamta Saroha w/o Sh., Rajiv Kumar,
~g=mss oo RO B-7 Krishi Vihar
R New Delhi-48,

4

YJSQ:N;f_;;m:MS. Satya Sharma w/o Shri Deepak Sharma,
= ‘R/o F-16, ward-I, Mehrauli,
New Delhi-30,.

.+..Applicants
iy

A N .
.g; - , Versus

Sregata . :
&‘ﬁ;Eggésoyernment;of,NCT,of Delhi
saiti=sIhrough the.Director of Education, Delhi
Dld Secretariat,
h A

el A T T _ ... Respondents

(]

wr




. . fe . Vﬁ‘r~.~$'
- 3 ~ s
- {, \r
1 ~
o DA 1017
ye
A Mr<. Meena Arora w/» Shri Ved Parkash,
. R/o 1959 Qutram Lives,
P ’ Kingsway Camp, Delhi. .. Applicant
S Versus“ﬁgg =5
R
. 1. Governmont of NCT Delhi’. : £
" through its Chief Sncretary,
- 5. Sham Nath Marg,
Delhi, .
2. Director of Education, SE
Govti, of NCT Delhi,
5, Sham Nath Marg,
- Delhi-5¢,
OA 894 of 1999 _
, -1 Ms. Shallu Gupta w/o B.Btréyalﬁﬂ
: N R/o 460/B Azadpur. Delhi-8%;. 7%
: 2. Ms. Munni Gupta w/o Sh. Rewati’kaman{
- i R/o J-B0/6 Pandav Nagar, ;"
- Opp. Mother Diary. L
Delhi-9z, L 5E :
~/ 3. Anil Kumar s/o Shri Munshi
R/o 88Z-A, Lampur Road, T
Banker, Delhi. -
i 4, Ms. Seema Garg d/o Shri v P Garg,
R/c D-32, R.P. Road, e
Adarsh Nagar, Evtension,”
Delhi-33, -
RS Ms. Sudesh w/o Sh. C.M. Arya.
R/o G-21/86-8B7 Sector VII,
Rohini, Delhi-8s5.
6. Ms. Amisha Mitra w/o Sh. Yogesh.Mitra.
R/o 1664 Tarur Enclave,
Pitampura, Delhi.
7. Ms. Gurvinder Jeet Kaur
. - R/o 67-B, New Township Badarpur,
New Delhi-44,
5 8. Ms. Neeta Pant w/o Sh. Anil Pant
“ R/o BG-SA/14D, Paschim Vihar,
New Delhi. . :
g T
f= 9, Mahendra Nath Jha s/o Shri E D, Jha.
R/o B-478 Timarpur Delhi Admn. Flafs.
Delhi-5¢,
10, Ms. Dinesh Kumari w/o sh;‘

IR

R/o D-101. Yadanagar.
Delhi-42. . _

Ms. Lathesh w/o Sh. sé‘j‘;
R/0 Village & P.0. Majra¥ba
Delhi-B1. e
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13,

14,

16.
17.

18.

20.

21,
22‘
23,

24,

Yunus Khan s/o Sh. Nanney Khan,
R/o K-64 Abul Fazal Enclave
New Delhi-25.

Ms. Jyoti Rawat d/o Sh. B.S.Rawat,
R/o G-7/294 Sector-16,
Rohini, Delhl -85,

Manish Kumar Bansal. s/o_Sh:ﬁ
R/o C-450 Saraswatl Vihanis
Delhi-34.

surender Kumar s/o Sh. Raghuhath,
R/o 555 Gulabl Bagh,
Delhi--7.

R/o 1216-A Rani Bagh,
Delhi-34,

R/o 24-110 West Patel Naﬁar s
New Delhi-8.

Ms. Vidisha Sharma w/o Sh.™
R/o A~107 Shahkar GArdnn,"
New Dﬂlh1—18. ;

R/o 113-A, B.C. Block,
Shalimar Bagh,
New Delhi, -

Ms. Saroj Bhatia s/o sh.’ Gokui Chand.:‘
R/0 114=-E, St. No.7 , =~ . . iuvse !
East Moti Bagh, B
Sarai Rohilla,

New Dolhi 7.

Ms. Moenakshl w/o Shri Manéj wadhwa;,g
R/o 203/1, Pkt. A.3, SectoRr’7, Rbhini
Delhi, - = o f e

Ms. Rashmi w/o Shri A. K.. Sharma‘i
R/o 591/3 Mehrauli <. - -
New Delhi-30. -,?wT

Ms. Vimlesh w/o Sh.'Biérsﬁafﬁér
R/o 86/3, Sector-I, PUShb Vihar;
New Delhi. >

Ms. Sushma Chaushan .d/o Shri Lalia
R/o 97-D,.Sector-1V, B. K S Ma?@,
New Delhi-1. :

Sh., Vihod Bharti s/o Sh. Devi bass, = -3%
R/o C-408/A St.No. 17. Bhajahpura,
Delhi-53. : i i

Rajes ¢Vashishth s/
R/0 14 Bhai Parmanand

Ms. Madu Bala w/o Sh..G
R/o Village & P.O. Alip
Delhi-36.



Versus

Government of NCT of Delhi
Through: The Director of Education,

Delhi,
Q0ld Secretariat, Delhi.

o~

Mrs. Adarsh Sharma w/o §h; -B.L. Sharfid,
R/o E-151-F Ashok Vihar, Phase-I i
Delhi-52,

Versus

The Government of NCT of Delhi through
the Director of Education, Delhi Admn.
. 0ld SEcretariat, Delhi.

o

9 Qq ;
Ms. Bhawna Munjal ' Ai
K-231-32 Jahangir Puri, - .

New Delhi.é&

- Versus ;, -
: Va0 s
) 1. Government of NCT of Delhi _ . _ P
o The Principal Secretary (Education), ~ = -
~ 0ld Secretariat, :
Delhi.
2. Director of Education,

Directorate of Educatioin,
Govt., of NCT of Delhi,

. Nld Secretariat,

- Delhi.

3, Oy. Director of Education,
District North West,
Hakikat Nagar,

‘New Delhi, . «..Respondents

DA _1415/99

: Mrs. Dimple Anand d/o Sh, Shyam Lal Anand; .- i
: School G.G.S.C., S.U. Block, B
Pitampura, Delhi.

~

... Applicant

Versus

¥
el

Government of NCT Delhi through :
The Director of Education, Directorate of Education,
0ld Secretariat,

Delhi-54. .+ +Respondents, -

‘e A

DA _1318/39 . :

ey L

‘5% "Ms. Meenakshi d/o Shri 6m
" =R/o WE-626 Nangal Raya, i
L, New Delhi. X




PN

. | &
v
1. Govt. of NCT of Delhi through
Director Education
(0ld Secretariate),
Delhi. :
r Deputy Director of Education.
District South, Defence Colony, e _
New Delhi. .+ Respondents =z
QA 1031 of 1999
Smt. Pushp Lata w/co Sh. Yogesh Kumar, . L e
‘ R/o U-134 Vijay Nagar, Lampur Road, e it fa
Narela, Delhi-40.é& PR,
Versus -
1. Government of NCT of Delhi- througﬁ T
its Chief Secretary, N %;.;"
5, Shamnath Marg Delhi.. 1 o
" 2. Director of Education, . -
, Directorate of Education, .-
~~ 0ld Sectt., Delhi.
3. Deputy DPirector of Education
(North.West District)
Hakikat Nagar, Delhi. - 7
’ 4, Principal, ) : -
. Sarvodaya Kanya vldaya1aya. o
h Bakhtawarpur, Dellhi. _ |
; ' ‘,..Respondehts
™ DA 1787/99
: y Miss Mamta Ahuja
8 K Ex. TGT Delhi Admn.
5 «  R/o J-11/71A, Rajouri Garden, o e
£ - New Delhi, . . e s Abblicant
6‘_ 4 ‘ - . S k
E Versus
=) " 1. ' Govt, of NCT of Delhi,
4 through its Chief Smoretary,
4 5, Shamnath Matg, Delhi. [ &
g 2. Director of:Education, -
' 0ld Sectt., Govt. of NCT of Delhi,
Alipur Road, Delhi. ...hespondents
i 1. - Rajesh Khaneja s/o A.C. Khaneja.
PR g r/o 5D, Ravi -Abpts.,
: : ‘ Vikaspuri, Dglhi.
L 2. Bimla d/o KaFan 31ngh

.h r/o F-108/1¢ Sadh Nagar I
: ' New Delhi. - i



i
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'
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3. Shashi Gangwar d/o R.S., Gahgwar,
r/o 85, Sahycg Appt.,Mayur-Vihar,
Delhi. -

4, Ruchi Jain d/o K.S. Jain,-.
r/o A-4-59, Sector i6
'Rohini.?Delhi ;

Monike d/&" Kuldeep ‘Ra i a;;"
S. r/oM-14B Meterclogical Complew, -
Lodhi Road, New Delhi. ot

6. Net Ram s/o Bansi Lal{
r/o K-386, Mangolpuri,
Delhi. -

Uttam Nagar, New Delhi

: Mamta Saini d/o S..C‘, i
8. r/o A-229, New Ranjeet: N&
Near Qatyam Cinema, New»Délh

9, r/o 1/225/9, ChiraniiZl&
x Sadar Bazar, Delhi Cantti:
New Delhi, S

10. Kukhtar. Ali s/o Fauadar Al

r/o E-52, Jamia Nagar. Neu'belhi

11, Khuwawd -ur-Rehman Khan
s/o Mufeez-ur-Rehman, g
r/o 2C Gafoor Nagar, Jamia Naﬁé
New Delhi.

12. Sushila Devi d/c Rameshwar Dayal SﬂhraWat;
r/c B-6/31-32, Sector ho. 7,; .
ROhlfﬂ Dﬂlhll - i . == :

13, Sonlka Dudani d/o Ramesh budani. S
r/o 128B, Sunlight Colohy, = .
Ashram. DDA Flats, New Delhilw -

14, Dinesh Kumar s/o Vljendef kumﬁf1ff
r/ol 7/17, Yudhishter Gali; 7~
Vishwas Nagar, Shahdara,eDeihll_

15, samina Begum d/o Syed Hussath, .-
r/o 192/2A Zakir Nagar, Néw Delhi.: .
Versis

1. Govt. of NCT of Delhi, SN P
through Director of- Eduaﬁf DT
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A 10.
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4 11.
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H
: 12,
i
’ 13.
- 14,
oy
15.

Miss Shalu Sharmad/o B.D.Sharma,
r/o 1/7172, Rishi Nagar,
Shokur Pur, Delhi.

r/o A-56,
Mundka,

New Friends Colony.
Delhi.

Miss Rakhi d/o Yoginder Nathvaid,
r/c 21/65, 0ld Rajinder Nagar,
New Delhi.

Mrs. Manju Ranl Sharma w/o Ram Dhan Sharma. -
r/o 10196/3, Jhandewaca Mandir, )
Paharganj, New Delhi,

Miss Asha Kukari d/o Harish Chander.
r/o J-19/A, Ramesh Nagar, °
New Delhi.

Mrs. Usha Kumari w/o Harish- Chander;"
r/oc J-19/A, Ramesh Nagar, ‘
New Delhi,

Mrs. Shakila w/o Naveen Kumar"
r/ol B-78, Sharda Puri, i
New Delhi,

Mrs., Savita Dua w/o Mr. Sanjeev Dda‘
r/o 28A, Kalkaji, New Delhi. __
Sonia Mehandiratta w/o Vinod Mehandi?atta
r/o A-2/32, Rajouri Garden, :
New Delhi,

Reena Malawliya w/o H.L.MalwliVa,
r/o 98, Premgali No. I,
Kotla Mubarikpdr,

Mukesh Sikngh Rawat,

s/o Man Singh Rawst,

r/o B.No., 7, Q.No, 4,

Type-1II, CRPF Jharoda Kalan, T
New Delhi, .

Anupam d/o Joginder Kumar C
r/o N-5%6, Sector 9, i
R.K.Puram, New Delhi.

Pratibha Chahard/o Sher Singh Chahar.', =
r/o Type II1/40, North West, R
Moti Bagh, New Delhi.,

Jay Krishna Jha s/o S.Mahanth Jha,
r/oShri Lal Bahadur S.S.Vi:,
Dyapitha, Katwaria Saria.J;- ‘
H.S.R. No. 33. New Delh@ &bs,,w; S

Raj Rani Dua d/o Ishwar Dutt Dua,
r/o 49/3B, Sector - II, B
DIZ + Area‘ New Delhi . L .“.'!; c T
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}//f& th Ruchirz Joshi d/o D.C.Joshi,
( ¢l a%/2F8 ) Sector -1T7,
D.1.2.4area, New Delhi.

e
S 17. Maniju Sharms w/c Ashok KUmar Mudgal,

.-r/o 57, Vishal Colony, _-
Nai Basti, Nangloi,New Delhi.

.M. Chowdharv‘
J Rlock,

18, /

ct hat d,
HiwdiD, G.B

m()
m<7

5SS

19. Veena Ranil r/o Vasant Kunl, New Delhi.

.

20. an Khan s/o Mr. Salamat Khan,
Teacher, RVS, R.,K. Puram,
11

, New Delhi.

enu Rhagat d/¢o C.L. Bhagat,
2, M.I.T. Flats, Phase-I;
a Sarail, New Delhi,

21. M
- ry

la)
- Katw

~N
~N

. : Shreesht Kumar Jha s/0 Yog Naravan Jha,
r/o Sanskrit Vidyapeeth, New Delhi,

™
W

Rajini d/o0 Milkhi Ram,
r/o H. No. 30, Sawan Park,
Ashol Vihar- I-_‘ Delhi. ... Apnlican

'
@®
)
D
'
]
m
(PR
o
0
b
-+
)
J

~Ny
Lo
s
o+ D
<
*
)
b
-~
-+
T
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p=S
0
Loy
.~
Tl
o

p . . Ms. Mukesh Kumari d/o Shri J. N, Sharma
~ 1 r/o V-185/5, Arvind Naga:, '
Ghondz, Delhi. '

~N

Ms FRzidu Malhotra d/o D.L.Malhotra,
r/o C2A/7101C, Janakpuri,
New Delhi,

3. M<s Monida Wadhbwan d/o R.K. W

&
r/jo 190, Ramezhwar Nagar,St. No
Avadpur . Delhi,

4. Ms Hemanti w/o Pradeep Kumar,
r/o B-7. Ayur Vigyan Nagar,
Delhi.

S. Ms Anijana Gauba w/o C.S.Gauba,
r/o 18-C, MU Block, Pitampura,
- Delhi.

foe
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10.

(8N

Govt,

et Jhe Director ot Education,
t,

[

M<

rio

Jan

Mz t Y .
r/m MTC 197 Pkt A3,

Sector~8,

r/o 817°6 Tahanglrpur

Delhi

Dinesh Kumar Jha s/oH.B.Jha,
Sector IV,

r/o 193¢, Sector

Pushp Vihar, New Delhi.
BRhardwaj,
Dabes,

Ms Sumal Lata d/o K.S,
r/o village Mubaraknpur
P.0O. Ramikheda, Delhi.

versus

of NCT of Delhi through

0ld Sect

/gQ

Smt. Meena Kumari,
TGT (N.Science?},
Mangol

G.B.SSS K-TI, Puri,

- US>

Miss Anju Arya,
TGT (Maths), SKV, R \
Tughlakabad, Delhi. .

o]

through

Nl hs

-=henuty Director, _
- Directorate of Education,
. Govt. of NCT of Delhi, .
5, Shamnath Marg, Delhi.

4l
5 “ kw

[ —

i

... Applicants

.. .. Respondents
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p
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M
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A 953/449

D - SN

r. Ms Veenz Kumar: w/o Sukhbir Singh Dagar,
Rio A-1R/25¢. Paschi
New Delhi,

~)

Mz Parina Sharma d/o N.R. Sharma,

wi-Bala Kapo

76 C-8/1912 Lawer
Delhi,

&, Ms Geeta Devi w/.0 Surender kaushik,
r/o A-4/22, sector IV, Rohini,
Delhi,

S. Ms Anita Sethi w/0 Sandeep Sethi,
R/o A-17, Kirti Nagar, :
‘New Delhi.

6,%- . - 2 "Ms Mona Mehlawat d/o AJit Singh-Mehlawat,
r/o 1989, Ganj Meer Khan,
Darvagan3j, Delhi.

7. Ms Anju Sharma w/o Rajiv Agnihotri, -
. R/o 132, vidya Vihar, Sector 9, -
Rohini, Delhi. -

8, Ms Dimple Pr
r/o 18, Gang
Vikaspuri, n

d w/o Ashok Prasad,
i Apnt., F-Block,
i

Z3 0
@~ =

®
3

Mann d/o Shri V.P. Mann,
ewal Park Extn.,

[es Ml B0
D < 0

— D
e g
foeds

sADplicants

A e (D)
T Q2
<

D

e g
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(»]
o
4

-+ )
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v
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@ =+

T
D
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1 (D

- [
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2
-

2. Director of Education,
Directorate of Education,
0ld Sectt., Delhi.

3. .. Deputy Director of Education
5 (North West District)
- Hakikat Nagar, Delhi.

o

e,
i o

o
Bl
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e

Principal,
Sarvodava Kanva Vida
Kutub Garh,Delhi - 3

valava,
<.

= Sadhna Sharma w/o H.C. Sharma,
r/o 24, VYijay Block,
Llaxmi Nagar, Delhi,.

Ms Geeta w/0 Pawan Kumar,
r/o BE 22, Shalimar Bagh (West),
Delhi. - ; -

Raghvendra Prapanna s/o Awad Kishore Mishra,
r/o 239, Bharat Nagar, Delhi.

Ms Ranjana Rani Bhardwal w/0 Shyam Sunder,
r/o 122-A/10, Gautam Nagar, New Delhi.

Ms Alka Daval d/co Padam Daval,

r/o C I1/15%9, West Enclave,
Pitampura, Delhi,

Ms Kamlesh Sharma w/o Rajesh Verma,
r/o H-367, Nanakpura, New Delhi,

56-B;, St, No. 2, Bhola Nath Nagar,

Govt. of N.C.T. Delhi through

A R11/99

‘w T —

r/io 2 ; St Z, hola

Shahdara, Delhi,

M3 Raini Kumara w/o Sh. Vikas Kumara

r/oc II-G-72, Laipat Nagar - 171,

New Delhi,

Ms Harmeet Kaur w/o Bhupinder Singh,

r/o 2024, Gulabi Ragh,

Delhi. .... Applicants
versus

The Director of Education, Delhi.

Dld Secretarriat, Delhi. « ... Respondents

Smt. Parveen Rhardwaj,
r/o 339,.VPO Nangal Thakran, Delhi.

Smt. Babita Sharma,
r/c 231, Katewara, Delhi.

Km Savita d/o Sh. Mahavir Singh,
195, Kamardi Nagar, Delhi. . Applicants

Versus ..




A RG98 /99

(o2}

Govt.

"Dirnctorate~eflEducat“:”
Nld Sectt, '

Delhi,

Deputy Director of Education
(North West District)
Hakikat Nagar, Delhi.

Ms Hem Lata Jain d/o Sh. J.B.Jain,
r/o C-47129-30, Sector 6, Rohini,Delhi.

Renu Singhal d/o Shri S.K.Singhal,
r/o 120, Bahubali Enclave, Delhi.

Alka Narula d/o Shri Ajit Kumar Narula,
r/o 26, Netaji Subhash Marg, Darva Ganj,
New Delhi,

Shri satish Kumar Yadav sf/o Sh. Attar “Singh-Yadav
Q

r/o H.No. 94/2, Gali No., 14, Libaspur, Samaipur,Delhi.
Sadhna Mehra d/o Sh. M.M.Anand,

rfo 4/324, Bholanath Nagar, Shahdara,

Delhi

Sapna Jain d/o Shri S.P.Jain,

rfo X/2362, Gali No. 11, Raghubirpura-IT1,

Gandhi Nagar, Delhi

Raini Saini dfo ©
f

Poonam Tanwar w/o Sh.Yogesh Verma
r/o RZ-42, B Block, Kailas !
New Daelhi

Mamtz Yadav w/o Sh. Munish VYadav
r/o 33?3, R~rwz

of NCT of Delhi through

The Director of Education, Delhi,

M aa

Directorate of Education,
0ld Secretariat, Delhi.

....Respondents
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: Drom Devi din

r/o W7 p34-A r
=0 77 2. " Jauat Ram s/o"Sh. Marain Dutt ~ U
oA - r/o F-60, Bau Nagar,New Delhi. - TILT T
3 tima Rani d/o Sh. Durgs Singh,
rjo -9 Khasls aApartments,
agan Vihar Extn. Delhi
- 4 Sunita BRhambaul w/c Raiiv Rhambaui,
d/e L-1/175-R, DDA Flats, Kalkaji,
New Delhi. -
o S. Sandeep Kumar s/o Sh. 0.M. Sharma,
r/o B-639, Sudershay Park, New Delhi.
: 4 6. Geeta Ranri w/o Rahul Kumar Singh,
- r/fo E-599,West Vinod Nagar, Gali No., 10,
— New Delhi,
7. Neeral d/o Shri R.D.Sharmsa, -
r/o House No. 413, Sector 9 R.K.Puram,
New Delhi.
~—
£ Shalinri w/o Sanjeev Agoarwal,
r/o ©-3/22, Janakpuri, New Delhi.
9 Umz Prakash d/o Shri Rangaswamy,
rfo C-2/78, DDA Flate, Kalkaijl, New Delhi.
0. Kusumlata d/o0 Shri Manwar Singh,
r/o RZ 726/A, Puran Nagar, Palam Colony,
New Delhi,
11, Kallash Vati w/o Munezh Kumar,
r/o T-498/C, Kotla Mubsrikpur,
Gurudwara Road, Kherpur, New Dzlhi
12 Sumeet Kaur w/o Sh. Marpreet Sinagh,
/o 17/9, Puniabi BRagh, New Delhi.
4
s 1z, Tarvinder Kaur w/o Channreet Singh,
r/o A-2/126, Janak Puri, New Delhi
16, Sunita Sharma
W/o Shri Joginder Sharms
R/o 2/152 Subash Nagar,
New Delhi.
15 Sonia Goval
D/o Shri R.K. Gunta
R/io BA-1264A Janakpuri, New Delhi.
16. Seems Arora
D/o S.C. Arora
: R/o L-52 Saroiininagar,
i New Delhi.
i 17. Sunita Vasishtha
- W/o R.S. Vasishths
) . — R/o WZ-32 Shadhipur,

New Delhi. _
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2 18 widhi Dang
Do Sr”l Lajpat Ra: Dang
P/ SRQ/7, Subzsh Nagar, Gurgaon
!9' Qllhi\_a Q—dipi -

¥/o0 Shri Ram GopalgSalnl

. Rl 7308 Shahamaf

D/ Shri MOP . Muddgal
: FS0 14497185, St NoOL 2L,
- Durgapuri Shahdara, Delhi,
' 71, Fumboum

wW/o Shri R.S. Gupta
— Rfo s/ 895 D, Mehrauli, :
New Delhi. *

+7¢ .5 - 22, Babita Bhardwaj
e B cii--___D/o Shri S$.C. Bhardwaj :
%ﬂ B N R/o A-16 Chatterpur Enclave, Phase-11 Maidangarhi,
= ‘ ’ New Delhi,
Sk - 23, Kusum Devi
5 ¥/0 Mukesh Kumar

R/o A-40 Rama Park,

L ~~ MNew Delhi,
24, Anees Ahmad

S/o Mr. Ataullah
R/o A-724 Galil No.1,
Ganga Vihar,
Delhi-q4.

25 2Him Dutt Bhatt
S/o Mr, B.D. Bhatt
Din 42712 Sector-I Pushn Vihar New Delhi
26, tashu kaushik d/c Jagdish Thand Kaushik
B/o 568 Villazge and Post {ffice Rawana
27 Poonam Sharma w/o Shril Rsieev Bhardwald
#/o N-3 Police Lines Kingeway Camp, Delhi, .. ADpplicants
y _
it Voreusz
Government of NCTD throuat
Director of Education,
Directorate of Education,
Nld Secretariat,
Delhi . . Resnpondents
NA_ 830/9¢
[ M3 < .
'$% Sunita Devi d/c Raghubir Singh,
r/o 72, Kavita Colony; Nengloi,Delhi.
2 Poonam Sharma w/oSh. Rakesh Sharma,
Flat No. 330, Block D-7 Sector 6, i

Rohini, Delhi,

A Mt 2 M A A bk e a4 D sint e ¢

3. ==="SanJay “Kiumar Jain. sjm Sh. Chaman_Lal Jain, _

r/o C6/9, Yamuna vihar, nelhi.- . IS -

o et s -
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/3.

/4.
1S.

.

/7.

<. Firnky Yadav d/o Sh. Tuisi
st TGT Hlndl.
“Dn?hi :

kap Yadav,

b 'f‘g

Sabbarwal

d/0 Sh. K.K.!

S
Sanskrit Nagar, Sec
Delhi

a
No. 36

1157, Jaman Street, Papjabi

Samar Jahan d/o S.Tanwi Ahmed,

ro 1157, Jaman Street, Panjabi Pathak,
Delhi,

Raj Kamal
r/oc D-12,
Street No.

s/oRam Phal Singh,
Jyoti Colony, Loni Road
8, Shahdara, Delhi.

t-chana Singh d/o Sh. S.P.
/o D-703, Qaraswatl Vihar,
Delhi,

Mr=,
r/fo
New

Shakuntla Yadav w/0 Mr. Sunder
H.No., 28, Village Saidulaj
Delhi.

et a

w/0 lam Xhan.

Sh. A=l ‘
r, New Delhi,

, Zakir Nagar,

w !1)
W0
-~
o0

a Ww/0o N.S,.Saini,
8, Plot No. 79,
t

Clameﬁtina Jeremizah w/0 Mr_ Prince

r/o GH-13/684, SFS Paschim Vihar, New Delhi
Veroys
Govt. of NCT of Delhi through

The Director of Education,
Directorate of Education,
0ld Sectt., Delhi.é& .

b

Jeremiah,

Deersikha Aggarwal d/o Sh.Sushil Aggarwal,
Pathak,Ballimaran,

Ballimaran,

Singh Yadav,
, PO Mehrauli,

.. . Respondents




[ TETI

AN

OA 862 of 1999 - -

l. Mrs.Madhu Bhatt w/o
Sh.B.C.Bhatt,

Aged 34 yrs.

Post TGT (SST)

School G.G.S.S.S,B-1 Block,
Yamuna Vihar, R/o

R/o 6@,Luxmi “partments,
Sector-9, Rohini, Delhi.

2.Mrs.Anju Sharma

w/0 Sh.Pramod Sharma,
Aged 30 years,

Post TGT Hindi

Schoel S.K.V.Sultanpur

R/o A-1/316,Lawrence Road, Delhi,

3. Mrs. Bhramri Bhardwa]
w/o Sh, Ahimanyu Bhardwaj,

Aged 27 yrs. .
Post T.G,T, Natural Science.

School G.B.S.5,G Block, Saket,
R/o 295, Laxmi Bai Nagar,
New Delhi.

4, DArshna Kumari

d/o Sh.RamJi Lal

Aged 23 years,

Post T.G,T(s.8.)

School Govt, Secondary School Vijay Park,
MauJpur, Delhi. -

R/o Rohini, Delhi-85.

5., Kavita
d/o Sh.Tulsi Ram,
Aged 21 yrs.

Post Assistant Teacher,
School S.K.V,Ashok Vihar -I1,
N.Delhi.

R/oD-71B, Yadav Nagar, Sameypur,
Delhi.

o

™
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6. Banwari Lal sSharma é/o
sh.Radhey Shyam
Aged 25 years.
Fost TGT sanskri

t
schocl G.Co.Ed.(Middle School).
sector-20, Ronini Extn. Delhi 41

R/oshiv Shakti Hanuman Mandir,
Prehladpur Bangar, Delni-42.

7. Manisha Vashistha
w/o0 Sh.Jagdish Chander,
Aged 27 years,
Post T.G.T.Hindi,
school G.G.S8.S.S. K Block,
Jahangirpurj

R/0 yii1lage Akbarpur,
P.O.Palla, Dilhi 0-36.

8, Chandrika
w/o Mr.Manoj Sharma,
Aged 27 yrs.

Post ¥GT

school GG SSS Anandvas, Delhi,
R/0 B-56,Prashant Vihar,
Delhni.

9. Neelima Tiwari d/o
A: Sh.G.P.TiWaTi,
Aged 28 yrs.

pPost T.G.T.sanskrit. ,
school S.K.V. sul tanpuri C Block,
R/o A-56,New Multan Nagar, Delhi.

1G.Shabnam
w/oRajpal
-Age 37 Zri
POSt P.b.*. Hindi,
school V.K.S.K.V. Daryapur, Delhi.

R/o 553, Ishwar Colony,Bawana, Delhi.

11. Pocnam Gaur
w/o Om Nath Bimali,
Aced 28 yrs,
Post PGT(Pol.Science)
school G.B.SSS shivaji pPark,
shahdra, Delhi.

\I‘\,\/\ R/o0A-27, Dena Apartments,
% Lector-13, Plot no.36,Rohini, Celhi.
-
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12,

13.

14,

15.

16,

17.

18,

19.

Meenu Bhalla

gife of shri AnilKumér.Bhalla, ,
Age 36 years, post - T.G.T.(Skt).

school: Govt. Co.Ed. MS, Pooth Kalan, Delhi.
R/o Flat No.294, pkt-A-3, Sector-8, Rohini.

Aradhana Arora,

w/o sh. vijay Kumar,

Age 28 YIS., Post - T.G.T.(S.5t.).

gschool: Govt. Co. gEd, Ms, Pooth Kalan,Delhi.
R/o 1170, Mukherjee Nagar, Delhi-9.,

Nanisha Kalra

vi/o Rajeev Kalra,

Age 26 YIS., post- T.G.T.(Eng.)

school: Govt. Co. Ed. MS., poothKalan, Delhi,

R/o C-6/10, Miyanwali NagaT, Delhi,

Renu Sharma,

#/o Kulbhushan Sharma,

age 33 yrs., Post- 1.6.T.(Hindi).

cchool: G. Co.Ed., Ms, Dasghara, Todapur,

R/o 37/2086, Nai Wala, Karol Bagh, New Delhi,

Anupama Jain,

D/o Late Sh. Ajit prasad Jain,

Age 30 YIS« post- T.G.T.

school: G.B.S.S., Hastsal.

R/o DB-97D, G-8, Area, Rajouri Garden, New Delhi,

pratibha Mehta, (sahani),

w/o shri Sanjay Mehta, D/o shri S.K. Sahani,
Age 25 YIS, post- T.G.T.{Natural Science),
school: G.B.MS., Hari MNagaryAshram, New Delhi.

Namita Abrol

p/o shri 0.p. Abrol,

Age 26 yrs., Post- T.G.T.(English),
school: Sarvodya Co. gd. 5.S., Khanpur,
R/o K-90, Kalkaji, New Delhi-19.

Renu Chauhan,

Ww/o shri V.P. Singh,

Age 31 yrs., Post- T.G.T. {Social Studies),
gchool: G.GeSeSeSey s.U. Block, Pitam Pura, Delhi
R/o Pkt-Bl, House No.3, Sector-15, Rohini, Delhi,




)\/\

21,

22,

24,

25.

26,

27,

Y20, sarika T e

D/o Shri N.S. Rana

R/o B-24 Parijat Apartments
West Enclave,

Pitampura,

Delhi,

Mrs. Ambika sharma
W/ Sh, Pawan Sharma
Age 27 Post. TGT

School GBSSS Nangal Thakran
Delhi-39

Smt, Suniti Nayyar

W/ 8Unil Nayyar _

Aged 33 years Post, PGT (Commerce)

School :GGSSS Dishad Garden

R/ D-11 Jiwan Jyoti Apartments Pitam pura Delhi.

Meena Arora, -
W/0 ved Prakash

Age 40 years POST.TGT(Hingi)

School, 5.K.V. Punjabi Bagh

1959 Outram Line Kindway Camp Delhi

New Delhi,

Rishi Bhushah Sharma

S/O Sh. K,C, Sharma _
Age: 29 years Post, TGT(Sanskrit)
School, BGSSS Rajnagar IIPalam

RAO WB.5, Galil No, 8 ,Sadh Nagar Palam colony
New Delhi.

Meenu Sharma WO Dhiraj Sharma

Aget 29 years POST, TGT (Sanskrit)
School. G.SSS Sriniwaspuril Ney Delhi
RO SB Pkt, Dilshad Gzrden -Delhi-95

Anjan Gulati

WA Sanjay Bathla, .

Aget 29 years POgt, Assistant Teacher i
School ,SKvV Mata Sundari Road,

RO B-68, Double Storyed Ramesh Nagar New Delhi-15,
Anita Devi W/ 8h, Gajender Singh

Aget 33 years POST.PGT({ingi)

School. SKV Hari Nagar Ghanta Ghar

RA WZ_101/13,Mchan Nagar ,Pankha Rpgd
Lane No, 5, Ney Delhi-46

Hemlata W/o Hari Shankar Kaushik
R/o 255 Deoli, Delhi.

Abha Kiran Taneja D/o K.R. Taneja '
R/o D-169 Ashok Vihar Delhi.



w/o Aggn Kumar,
Aged 2D :
Post T.G.Ef(Engliqpﬁg

- - school S.K.V.H B%gggg
sultanpurd, Delhd ¢="
~hood tments,
oB/148,Brotherhood Apar
S/Bl{)ck, bikaspur’i s N Delhi-18

Sy overnment of N,C,T,-Delhi
! %‘hrough The mnécto}a of Education,

i rectorate of Education
Ol Secretriate, Delhi-5k,

OA 780 of 1999

, 1e Kiran Dabas,
{ ' T.G.T.(S.St.),
Go.GeSseSeSs, Dichaon Kalan,
D/o. Sh.Randhir Singh,
~ R/o. RZ-G-26, Dharampura,
: Najafgarh, New Delhil - 43,

\ 2. Rashmi Sahni,

f; v - ToGoTo(SCience)’

1 "W/o. Vikas Sahni,
R/o. 52, Guru Angad Nagar,
New Delhi - 92,

3. Promila Bhardwaj, [
T.G oTo(MathS) ,
GeGeS.5.S., Uiwa,
w/o. Yogesh Kumar,
R/o. House No.160,
Bhaiyo Chowk, Village & P.O.,
Mitraw,

4, Alka Goel,
Asst. Teacher,
s ‘ S.K.V., Mehrauli, New Delhi-30,
. D/o. Sh.Nanakchand Goel,
R/o. 124 A, Mithapur P.O.,
Badarpur, New Delhi - 44,

S Sarala Devi,
. P.G.T.(Hindi),
GeGeSeSe, Bijwasan,
D/o. Sh.Ramchander Khatri,
R/o. A~80, Dharmpura, Najafgarh,
New Delhl - 43,

6. Seema Rani,
Assitt, Teacher,
S.K.V., West Patel Nagar,
D/o. Sh.Jagdlish Chander,
R/o. 257, Kacchatihar,
New Delhi - 18,

7. Raj Bala, T tn T CWoll) /
GoGoSoSoSo' N°-3’
Najafgarh,
070. Sh,Narain Singh,

Ko R/o. Wz-8, Flat No-79, .
Hari Singh Park, '
fNew Muttan Nagar,

New Delhi - 56,



~/

10.

11.

12,

13.

14.

15.

Seema Sharma

TGT (SST)

Sarvodaya Kanya Vidyala 'O’
New Delhi.

Block Mangolpuri,

R/o JP-114, Maurya Enclave, Pitampura,

New Delhi-32,

Meenu

D/O Shri H.R.L. Nanda
R/0 B~-1/548 Janakpuri,
New Delhi-58,

Sangeeta Rani

D/o Shri S.P. Sharma
R/o RA-102A7, Dharmpura,
Najafgarh, New Delhi-43,

Mahesh Pareek

S/o Shri K.C. Pareek
R/o 32 Maidan Garhi,

Nai Basti, New Delhi-68.

Pramod Kumar Madeshic
S/o Shri Ram Madeshic

B(gE-§Q7Buch Nagar,

New Delhi-12.

Ginni Chaudhary,

W/o Sanjay Chaudhary
R/o 1/219/2 Sadar Bazar
Delhi Cantt.10.

Dharm Chand Sharma

S/o Shri Mathra Dass
R/o Sector VII/1094
R.K. Puram,
New Delhi.

Indu

D/o Shri Madan Singh
R/o B-%, Quarter-2, T-4,

C.R.P.F,

‘,KM/'

-~ -




[REST w20

Y

16.

17.

18,

19.

21,

22,

23,

Usha Rani,

PoG.To(Hindi),

GoGoSoScSo' Najafgarh Noo2’
D/o. Sh.Tej Pal Singh,

R/o. G-3/2, Polic8 Colony,
A

Ny

'»\‘\e‘st\

ajesh Kumar,

P.G.T.(Skt.), GoB'oSoSeSo’
Chhawla,

s/o. Sh.Hukam Singh,

R/o. B-111, Ramapark,

Uttam Nagar, New Delhi - 59.

Mrs.Neema Tiwari,
ToGoTo(Hindi)’ G.G.SOS.S.’
Sarojini Nagar, New Delhi.,
W/ o. Tiwari,

R/o. F-2961, Netaji Nagar,
New Delhi.

Meenakshi Thakur,

T.G.To( NeSCe),

GeBoMeS., Begumpur,

D/o. Sh.Balram Singh Thakur,
R/o. ER-23, Inderpuri,

New Delhi =110 004.

Neeru Sharma
T.G.T.(N.SC.S,

G.BOSOS.S.’ Khuj ala NO"'1 »
D/o. Sh.J.D.Sharma,

R/o. F/1952A, Vishnu Garden,
New Delhi - 18.

Poonam Kumari,

T.G .T.(English),
SoGoSoSoSo ’ Begumpur,

B/o. Sh.Satya Kumar,

R/Oo 125"'1\1, SeC tOI‘-IV,
Pushvihar, New Delhi - 17,

Meenu Girdhar,
PoGoTo(Hindi), GeBeSeSeSey
Laxmi Bal Nagar,

D/o. Sh.S.P.Sehgal,

R/O. G-4, N.DQS.EQ’ ’
Part-1I, New Delhi - 49,

Laxmi Devi,
T.G.T.(Hindi),
GQB.S.S.SO’ axmi Nagar,
W/Oo Sh.H.S.RaWat, )
R/OQ 1029 D.D. A. Flats,

"piva/ Mansarover Park, Shaddara.

Contd.'...' '




e

24,

28.

26,

27,

28,

29,

30.

p2

Anita Sharma,
ToGoTo(EngliSh)’
G.G.s's.s"

Badarpur No-I,

D/o. Sh.Shyam Sunder,
R/o. HR 18/5 )

Vanita Kumar,
P.G.T.(Pol.Science),

GeBeSeSeSey Rajnagar'll,

D/o. Sh.Ramkishan,

R/o. House No-128, Pocket A-III,
Sector - V, Rohini.

Shashi Bala, '
TeGT.(Hindi), GeGeS:eS:Sey
Begampur,

B/O. ShoSoLoTOkaS,

R/o. 401, Munirka, Near
Vasant Vihar, Bus Depot,
New Delhi - 67,

Mridula,

T.G.T.(Hindi), GoBoSeSeSey
Palam .

D/o. Sh.Onkar Nath Kalia,

R/o. A-I A Chankya Place,

Pankha Road, Delhi.

Karuna Sharma,
ToGoTo(EngliSh)’ GoBoSoSo’
Hastal,

W/o. Sh.Manoj Kumar Sharma,
R/o. S-2, Param Puri,

Uttam Nagar, New Delhi - 59,

Abdul Hammed,
T.G.T.(English),
GoBeSeSeSey Ghitorni,

S/o0. She.Abdur Rasheed,
R/o. 299, Street No- 1V,
Zakirnagar, New Delhi - 25,

Urmila
P.G.T.(History),GlCo~Ed.
SeS5e50y Pandwala Kalan,
w/o. She.Dilbagh Singh,

R/o. E-1, Nawada Housing Complex,
Delhi.




3. Geeta Rawatl,
T.G.T.(N.Science),
GOBQS.S.SQ 9 Hastal,
D/o. Sh.ManWar'Singh,
R/O. RZ-T726/ Ay purannagQrls
Palam Colonys New Delhi.

32. chakuntla Devi,
PoGoTo(Hiﬂdi),
S.K.V.Co-Edy Mundela Kalan,
W/Oo %.Baljit 51ngh’
R/o. 192 A, Todermal Colonv,
Najafgarhe

33. Mrs.Mukesh phillan,
PoGoTo(Hiﬂd,)’ G.G.S.S-So,
sarojini NagaTly
vi/o. Upemder Dhillan,
R/0. Mukesh Dhillan, Flat No-42,
Partap Chawk, Delhi Court - 10,

34, Hari prakash
ToGoTo(Math SS ) s.K.VoNO"2,
SagarpuTly
s/o. Sh.Dhara Singh,
R/0e J/B-14-Dey LeleGey
Flats, Maya puri - 64.

3%, sSuman Kumaril
T.G o7 O(Math SS 9 SOK.V.NO‘-I’
Sagarpury
D/0e. ch.Basant Lal Bhatia,

R/o. B-500, Avantika, SectoT t 1,
Rohini, Delhi - 85,

36. Ram Gopal Sharma,
T.G.T.(Hindi), GeBeSeSeSey
Karampuras
S/0. SeCeSharma,
R/o. House No-202,
D/S.Welcome Phase-111, "

37. Anup ama Goel,
ToGoTo(EngliSh), GOGOSOS.S.’ ‘
Kidwal Nagaly No12,
New Delhie
w D/OQ Q‘QAQKQGOGI, i
R/o. G-2389, Netaji Nagarl, ;
New Delhi = 23 R
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.Apnlicants

[ SR A

Govt, of N.C.T.

Fhrough the Direc
NDirectorate of Edu
Nl Secretariat,

nel hi, ..., Respondents
{ counsel

h.K.N.R.Pillai,
7 ang/ea9,

<
R77/99, 894799,
sh. S.K.
780 /99,

Sinha, ocounsel

1246/99

Shr-i K. P, Dohare, counsel for applicants in DA 787/ 9
Shri M.K.Gupta, counsel for anplicant in 0A 1415/99,
egg /00, ®AB/99, 862799, 830/ 99

Shri Deepak Bhardwaj, with Shri Bhaskar Rhardwai,

counsel for apnlicant in 0A 811/99,10%1/99, 1033/99

Ms Raman 0Oberoi, counsel for apnlicant in QA 96%/99

sh,P. S, Mahendru nroxy for Sh. D.S.Mahendru, counsel

for applicant in 0A 1017/99

Shit Sanjay Sharawat, counsel for applicant in OA

Shri Surat

Singh counsel for applicant in OA 1318/9S
Annlicant in person in 0A 801/98

«n.l Viia

ORDER
hy Hon ble Shri Kuldip Singh, Member (J)
T, Since all the 0As involve common points of law
and facts, we are disposing of the above roferred Q0As hy
thi s common order,
? prief fact of the wcase 1is that Govt of
MLCLT . of Delhi had a number of wvacancies of Teachers 1in

different

hrn

s
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Nelhi  appointed anplicants on ad hoc basis and that too
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for ehort neriods.
supnosed o ha automaticoally terminated on the expiry of
the  period sopecified in the anppolintment letters despite

Fhe  Fact  that wste  remained vacant even after the

termination of teachers anpointed on ad hoc basis,

g

T bhese DAs anplicants have challenged that the

[,

termes  of  shor b terin contracts of service are unjust,

iieeonsoionahle

rod

1]
]

gainst the very letter and spirit of

7]

Lhe Constilution,

a, In mo=t of the cases the anplicantz’ appointment
was ta lanse hy efflux of time on 31.3.1999 and in one or

twoy  cases  Lime neriod was Lo lapse on 30,4,1999,

Annlicants being threatened with the situation had rushed
Fo this Tribunal for continuation of their services and

seeking a stay order that their services may not he

1]

terminated

1

%, Fhese petitions were contested and Jjustification
for appointing  teachers for short term on ad hoc basis
hzs been given by the respondents in their renly., It was

stated that the decision was taken un by the Government

L December 1998 not to fill up any further posts on

contract ba

53]
73]

5
[9)]
>
~C
=
[}
3
D
[3)]
13}
D

the posts will bhe filled up on

regular  bha

94}

1z From the candidates selected by the Delhi
Subordinate  Staff Selection Poard (hereinafter referred

toy as DBSSR), Tt -is further stated that

p=h

t is the

administrative function of Government to look into the

intarest of the students as well as the necessity  from



6. Tt is al=o being
are  heing emploved on contract basis have accepted the
appointment on contract basis knowing fully = well the
nonsequeance  of  the  same. Time and again the Hon ble
Sunpreme  Court had held that regularisation of back-door
enbtranbs  1n service is empremissible and the Tribunals
and Courts are not to interfere with the interim

aryvangement  and a person anpointed to  the post  as

]

ton-gan arrangament  cannol  claim the benefit of
continuance  In service as  having heen  appointed on

regular basis.

ve also

)]

7. Rejoinder to  the counter affidavits h
heen  filled hy the apnlicants in which they have

reiterated the stand taken by them in their respective

B, We have heard the learn

parties and perused the material on record,

a, Before considering the rival contentions of the

rarties, we may mention at this stage that when this

Y
=
h
[
By
(;\

0S wa

fi l

6]
12

2]

prior to

t

hat another groupn of
teachers who had filed & similar apnplication before this

Tribunal  and since those teach

(T‘

2

0
v

s had bheen ahle to reach

[¢}]

this Triubunal hefore the exniry of the contract period

30 AR interim  order was passed in  their casesx and

status-aquo was directed to he maintained In the present

>4 ¥

the Tribunal hefare the ewnirv of their contract period,

Moy ssonor Immediately after the expiry of their contract

neriod there were vacations in the Tribunal from ?7nd



Mareh  to Ist  Anril, 1999 so these zet of netitioners

could annraoch the

Elymse  caszes  also

follnwing teyme:

of interim

Fill bhen,
1 resnedct

issue a short notice on Lhe

Tribunal only after the vacations. In

an interim order was passed in the

question
relief, returnable on 12.04,1999,

as an interim measure, status queo

(

of the anplicant as on today e

mn, Since  this

messyre was
he it employment
claiming pariby w

order  of similar

hefore 31.3,14899,

with the ~aspondents  so

ith those teachers who had obtained an

nature hefore exniry of their term 1i.e.

(R During the courze of their arguments, the
learned counsel for the applicants submittred that these
preszent applicants are also similarly situated applicants
as the applicants were placed in the earlier set of OAs
whinh was decided on 7.5.99(Veena Anand & Ors, VS,
Govt, of NCT of Delh & 0Ors with connected ©0As) by

Tribunal wherein the following

reliefe were granted to the applicants/teachers and their
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Applicants shall he allowed to
r L

cantinue  in the nresent nosts till

el an randidates duly selected by
NGQGR /o1 apnronralte authority are

avimilable to replace the applicankts.

Those selected regularly shall first

he nosted in the existing vacant
naositions and only 1if enough vacant

posts are not available, they should

he nosted against the posts held by

bhe latter <sshould he on the
nrincinle  of  last come  first  go.

accopmodated  in vacancies Lthat  may

he existing in other districts.

The ad hoo

o

nnointees shall be
minimum pay in the pay scale of
regular teachers plus DA in  tersms
of law laid down by Hon ble Supteme
ourt  in the case Qf Daily Rated

Lahourer Vs, orT & Drs.,

<

2
-
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nointee hall he

i

Thoze of the annlicants who have
annlied or may apply for regular

selaction, necessary relaxation 1in

o m——r s
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age <hall be given to the extent of
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12, Learned ooupsel appearing on  behalf of the
apnlicants =zubmitted thal since the npresent applicants

of VYeena Anand & Qrs. (sunra), they are also entitled fo

the similar relisf as granted to them

also submitted that the apnplicants who were, during the

intervening
the merit of their case and they can also he directed to

he allowed to copbinue in thelr respective posts as  the

annlicants in the above referred judgement.

wor bt their contentions learned counsel f

>}
=

Supreme Court in the case of Girdhari Lal ve. Union of

India which also starts with the follewing paragraph:
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f the Tribunal
in QA No. 319/85 decided on 24,09,19897
in Balwant Singh & Orfs. wvs. Union of
India if he too was & -party therein,
since  his claim is identical to that of
the applicants  therein. The main
challenge on hehalf of the Union of India

Y

Girdharli Lal' s olaim iz that he did
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not Join as a party in that matter and he

{

moved the applicant for grant of the same
henefit after that decision in 1989,

having irebtired earlier’™,

[us

[ After mentioniong the facts the Hon ble Supreme

It ie  appropriate that the Union  of

Imdia btreat all such persons alike and to

ead of

!

N
ad

grant them the same benefit in:s
driving each one of them to litigation in
the course of which the Union of India

pend considerahle

N

itzalf is required to

nuhlic money”

7]

15, Counzel appearing for applicant

. also submitted

Horm ble  High Court, that at present there are 4000
vacancies and DSSSB is also making exercise to fill  up
those  vacancies by a regular manner, till such time the

vacancles are filled up on regular basis,apnlicants may

be @llowed to continue in their respective posts,
16, Counsel for respondents rebutted the arguments

of  the counsel for applicants and submitted that in this
manner the applicants would claim continunity and then

they will claim a right to nost which will ultimately

j—

ead to entry through back door. He furthe submitted
that the nesent anplicants cannot claim continunity in
service after ewxniry of their term specified in their
reszsmnective anpointment letters and.as such these 0As

hould he dismissed.




judaemant given

in Meena  Ana

also mention

the o Ve
a Wit Petit

sabion of bthe

that the sta

respondents wWare

W
o

re  of  the considered oninion that the
~~~~~ anondents counsel has no merit and the
annlicants are fully covered with the

na’ s

that

hy the co-ordinate Rench of this Tribunal

ase (zunral. In this regard we may

£

when the inteim order was granted 1in

ena Anand (supral, the respondents had filed

given liberty to fill up the vacancles

through regular process 1. e. after due selection by the
NGGSE o hy any appropriate authority to replace the ad
hoo  teachers The High Court of Delhi was informed that
the varcancies had  arisen to the number of 4000 as on
8.4.1999 <o the High Court was of the view that
nrima-faice there was a need to continue the services of

the respondsan

te (a

nplicants in the QAs) or some of them

who were still continuing there for the time being.

18. Durin
informed that

very recently

number of can
span of time o©
e find tha
who  Just coul

yvacations sho

th

q the

didat
annot

t the

i colleagues 1n
& Or=, {zunra)

d not

course of arguments, we were also

—
G
3

various categories have bheen held

the DSSSB, Since there are a large

he accepted, In these circumstanoes,
applicants in the present set of 0OAs

apnroach the Tribunpal hecause of its

not bhe denied the relief granted to

the earlier set of OAs in Veena Anand

in the above reffered judgement by a Co-ordinate Rench of

thi= Tribunal

we find that there is no dispute about the

ty

B



facts of the present set of 0As which are identical with

the facts of the earlier set of 0As which was decided by

Tribunal. The nresent

£

the Co-ordinate Rench of thi

733

applicants are, therefore, «lso entitled to the ame
relief as granted to the applicants in an earller set of

N4,

19, In view of what has been discussed above,
we allow these 0As with the similar directlons as giwven

in Veena Anand’ s case (supral.

(A) aApplicants shall he re-engaged on
the present posts Fforthwith till
regular candidates duly selected By
DESSR/or  appropriate authority are

available to replace the apnlicants,

{B) Those selected regularly shall first
he nosted 1n the existing vacant
poszitions and only 1Ff enough vacant

posts are not availlable, they should

the latter shonld he lagy the
nrinciple of  lasl comse first o

Those 30 displaced should

= ~ XTI

[n2
©

accommodated in vacancies that may

be existing in other districts,

(C) The ad hoc appointees shall be wnaid

minimum pay Lo the nay zscale of

[91]

regular  teachers: nlus DA in  Lepwms
of  law laid down by Hon ble Sunremne

AAN-
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Court in  the case of Daily Rated

o

s 1 Cazual  Labourar Vs, o1 & oOr

(1) No ad  hoco appointes  shall

[
@

renlaced by any newly appointed ad

(E) Those of the applicants who have
anplied or may apply for regular
selection, necessary relaxation in

2ge  shall be given to the extent

Q
—+

[n g

-

2 period of service nput  in

{
0, The above directions should be complied with
within a period of one month from the date of receint of
a copy of this order.
21. There shall he no order as to costs,
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